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COMMITTEE ON PRIVATE MEMBERS'~ AND ~LUTIONS 
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(Third Lok Sabha) 

L the Cbairman of the Committee on Private Members' Billa and R.eaolutions having 
been authorieed by the <;ommittee, present on their behalf this their Thirty-third lleport. 

2. The Committee met on the 17th February, 1964 to consider allotment of time to· 
the R.esolutiom .et down in the List of. Buainess for Friday, the 21st February, 1964. 

5. The Mem.ben whoac resolutions had heenl included in the List of Butiness for 
the 21st February, 1964 had been invited to praent their views on the resolutiON before 
the c.ommittee, Shri Bhagwat Jha Azad attended the lilting. . 

4. The Committee recommend the allocation of time as follows:-• 
(l) Resolution regarding Proclamation of Emergency. 
(2) R.etolution regarding CenuaJ Yuiganoe Commiaion. 
(S) RelO!ution regarding Altrology. 
(4) Resolution ngarding Food production. 

NEW DELJD: 

Ii hours. 
1 hour. 
I hour. 
2 houn. 

F1'1nu.iry 17, 19&t. 
ilaglUI 28. 1885 (SOu). 

S. V. KRISHN~MOORTHY 'RAO. 
Chairman, 

Committee on Private Membm~ 
Bills and Rewlutions. 




